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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
NINETEENTH SESSION
BULLETIN PART-II
~‘February 28, 2020 .
No: 853 .

A list of Official Legislative Business, in the order of priority, to
be transacted during the Nineteenth Session of the Fourteenth Kerala
- Legislative Assembly, furnished by the Law Department, is reproduced
below for i.nformatio:_l of the Members:- _ ,

I. BILLS TO REPLACE ORDINANCES

T [The Kerala Agriculoral Workers (Amendment) Bill, 2030
(To replace the Ordina_nce No. 10 of 2020). - '

2 The Kerala Labour Welfare Fund (Amendment) Bill, 2020
(To replace the Ordinance No. 11 of 2020)

3 |The Kerala Minerals (Vesting of Rights) Bill, 2020
(To replace the Ordinance No. 12 of 2020 '

4 [The Kerala Education {Amendment) Bill, 2020
1(To replace the Ordinance No. 13 of 2020)

5 |The Kerala Devaswoms Recruitment Board (Amendment) Bill, 2020
(To mplac_e the Ordinance No. 14 of 2020) :

6 |The Kerala State Goods and Services Tax (Amgndment) Bill, 2020]
{To replace the Ordinance No. 15 of 2020) o

7| The Kerala Co-operative Societies (Second Ameadment) BilL 2030
{To replace the Ordinance No. 16 of 20200 - :

8 |The Kerala University of Digital Sciences, Innovation and
Technology Bill, 2020 '
(To replace the Ordinance No. 17 of 2020)
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IL BILLS PUBLISHED BUT NOT INTRODUCED

T Kerala Advocates Clerks Welfare Fund (Amendment) Bill,
2020 (Bill No.237)

The Kerala Document Writers', Scribes' and Stamp Vendors' Welfare
Fund (Amendment) Bill, 2019 (Bill No. 223)

The Kerala Fish Auctioning, Marketing and Quality Management
Rill, 2018 (Bill No.157)

The Kerala Agricultural Income Tax (Repeal) Bill, 2019
(Bill No. 236)

The Kerala Repealing and Saving Bilt, 2016 (Bill No. 34)

The Kerala Government Land Assignment (Amendment) Bill, 2016 '
(Bill No. 36)

The Thiruppuvaram Payment (Aboht:on) Amendment Bxll 2016
(Bill No.37)

The Kerala Public Service Commission (Additiona.l Functions as
respects certain Corporations and Compames) Amendment Bill, 2017
(Bili No.38)

The Kerala Motor Transport Workers Welfare Fund (Amendment)
Bill, 2017 (Bill No. 49)

10

The Sree Pandaravaka Lands (Vestm.g and Enfranchisement)
Amendment Bill, 2017 (Bill No. 51)

11

The Kerala Industrial Establishments (National and Fesnval Holidays)
Amendment Bill, 2017 (Bili No. 52) . '

12~

The Kerala Prisons and Cormectional Services (Management)
Amendment Bill, 2017 (Biil No: 68)

i3

The Kerala Public Service Commission {Additional Functions as

|respects the services under the Kerala State Electricity Regulatory

Commission) Bill, 2017 (Bill No. 83)

14

The Code of Criminal Procedure (Second Kerala Amendment) Bill,
2017 (Bill No. 84)

15

The Kerala Women's Commission (Amendment) Bill, 2017

'[(Bill No. 85)




16

The Code of Crimina! Procedure (Ketala Amendment) Bill, 2018

(Bill No 86)

17

The Criminal Law (Kerala Amendment) Bill, 2018 (Bill No. 106)

18

The Empioyees' Compensauon (Kerala Amendment) Bill, 2018
(Bili No. 133) '

13

The Kerala Promotlon of Tree Growth in Nom Forest Areas
(Amendment) Biil, 2018 (Bill No. 154)

- 20

The Kersla Lok Ayukta (Amendment) Bill, 2018 (Bill No. 156)

21

The Kerala Shops and Commercial Establishments Workers' Welfare
Fund (Amendment) Bill, 2018 (Bill No. 167) '

22

The Payment of Salaries and Allowances (Second Amendment) Bill,
2018 (Bill No.174) '

23

The Kerala Taﬂonng ‘Workers' Welfare Fund (Amendment) Bill, 2019
(Bill No. 176) '

24

The Kerala Land Tax (Amendment) Bill, 2019 (Bill No. 177)

"~ 25

The Criminal Law (Kerala Amendment) Bill, 2019 {(Bill No. 182)

26

The Kerala Public Service Commission (Additional Funchons as
respects Tranvancore-Cochin Medical Council) Bill, 2019
(Bill No. 186)

27

The Kerala Plantation Tax (Repeaiing) Bill, 2019 (Bill No. 187)

28

The Non -Resident Indians’ (Keralties) Commission Amendment Bill,
2019 (Bilt No. 206) "

29

The Guruvayoor Devaswom (Amendment) Bill, 2019

“{(Bill No. 207)

30

The Kerala High Court Services (Determination of Retirement Age) .
Amendment Bill 2019 (Bill No. 208)

31

The Kerala Devaswom Tribunal Bill, 2019 (Bil! No,210)

32

The Kerala Motor Transport Workers' Payment of Fair Wages
(Amendment) Bill, 2019, (Bill No. 211) :

33

The Kerala Advocates' Welfare Fund (Amendment) Bill, 2019

(Bill No. 212)
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34 [The Kerala Forest (Amendment) Bill, 2019 (Bill No.235)
35 |The Kerala Coir Workers' Welfare Fund (Amendment) Bill, 2020
(Bill No. 240} '

36 [|The Kerala Toddy Workers' Welfare Fund (Amendment) Bill, 2020
{Bill No.241) ' .

37. The Kerala Headload Workers (Amendment) Bill, 2620
(Bill No. 244) '

HI. BILLS TO BE PUBLISHED

The Kerala Education (Amendment) Bill, 2020

The Kerala State Goods and Services Tax (Amendment) Bill, 2020
The Keraia Labour Welfare Fund (Amendment) Bill, 2020

The Kerala Agricultural Workers (Amendment) Bill, 2020

The Kerala Minerals (Vesting of Rights) Bill, 2020

The Kerala Devaswom Recruitment Board (Amendment) Bill, 2020
The Kerala Co-operative Societies (Amendment) Bill, 2020

The Kerala Co-operaive Societies (Second Amendment) Bill, 2020

The Kerai_a University of Digital Sciences, Innovation and
Technology Bill, 2020

The Kerala Protection of River Banks and Regulation of Removal of
Sand {(Amendment) Bill, 2020.
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S. V. Unnikrishnan Nair,
. Secretary.



